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Case No. Date of Registration

WP.ST/59/2021 08-07-2021
FAT/131/2021 08-07-2021
FAT/132/2021 08-07-2021
FAT/133/2021 08-07-2021
FAT/134/2021 08-07-2021
FAT/135/2021 08-07-2021
WPA(P)/196/2021 08-07-2021
CPAN/442/2021  08-07-2021
CPAN/443/2021  08-07-2021
CPAN/444/2021  08-07-2021
MAT/622/2021 08-07-2021
MAT/623/2021 08-07-2021
MAT/624/2021 08-07-2021
MAT/625/2021 08-07-2021
MAT/626/2021 08-07-2021
MAT/627/2021 08-07-2021
C0/1256/2021 08-07-2021
C0/1257/2021 08-07-2021
C0/1258/2021 08-07-2021
C0/1259/2021 08-07-2021
C0/1260/2021 08-07-2021
C0/1261/2021 08-07-2021
C0/1262/2021 08-07-2021
C0/1263/2021 08-07-2021
CRR/1418/2021 08-07-2021
CRR/1419/2021 08-07-2021
CRM/4589/2021  08-07-2021
CRM/4590/2021  08-07-2021
CRM/4591/2021  08-07-2021
CRM/4592/2021  08-07-2021
CRM/4593/2021  08-07-2021
CRM/4594/2021  08-07-2021
CRM/4595/2021  08-07-2021
CRM/4596/2021  08-07-2021
CRM/4597/2021  08-07-2021
CRM/4598/2021  08-07-2021
CRM/4599/2021  08-07-2021
CRM/4600/2021  08-07-2021
CRM/4601/2021  08-07-2021
CRM/4602/2021  08-07-2021
CRM/4603/2021  08-07-2021
CRM/4604/2021  08-07-2021

Calcutta High Court (Appellate Side)

Peonbook Report From 08-07-2021 To 08-07-2021 For (All) Maincase & (All)

Pending : 115 and Disposal : 0

Cause Title
DR BIKRAM PANDA VS STATE OF WEST BENGAL AND ORS.
STATE OF WEST BENGAL VS HARADHAN MAITY
STATE OF WEST BENGAL VS SAWKAT ALI MONDAL AND ORS.
STATE OF WEST BENGAL VS TARUN KUMAR MUKHERJEE
STATE OF WEST BENGAL VS MD. AMIR HAMJA
STATE OF WEST BENGAL VS ASHIMA SAMANTA AND ANR.
MIR SELIM AND ORS VS STATE OF WEST BENGAL AND ORS.
RABINDRA KUMAR BHARATI VS PREM SAGAR MISHRA AND ORS.
GOPAL SAHOO VS MRS JUTHIKA PAL AND ANR
GREEN BAND APARTMENTS PVT LTD AND ORS VS SUJIT SINHA AND ORS
THE CHAIRMAN, HALDIA MUNICIPALITY VS SUKDEV BERA AND OTHERS
INDIAN NATIONAL MINEWORKSERS FEDERATION (INMF) AND ORS VS UNION OF INDIA AND ORS.
RASHPAL SINGH VS UNION OF INDIA AND ORS.
CHEN CHI WEI AND ANR VS STATE OF WEST BENGAL AND ORS.
HIRANMAYE ENERGY LTD AND ANR VS WEST BENGAL ELECTRICITY REGULATORY COMMISSION AND ORS
RAJENDRA KUMAR MURARKA VS MOHSINA TABASSUM AND ORS
ABDUL RAFIK MOLLA@ABDUL RAFIQUE MOLLA VS PRABIR ROYCHOWDHURY AND ORS
SMT KRISHNA MUKHERJEE VS PRASANTA MONDAL AND ORS
CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED VS SEKH BADIUL JAMAL
JAYANTA KUMAR SINHA VS SMT KRIAN BUBNA AND ANR
JAWAHARLAL GUPTA VS PRATAP CHANDRA PARUI AND ANR
SYED AMANUL BARI VS BOARD OF AUQAFWEST BENGAL AND ORS
SYED AMANUL BARI VS BOARD OF AUQAFW.B. AND ORS
BHAGAWATI PRASAD JHUNJHUNWALA VS UCO BANK AND ANR.
KUMAR CHATTERJEE VS STATE OF WEST BENGAL AND ORS.
SAKIUL SK @ MD. SAKIUL SK VS STATE OF WEST BENGAL
PRASHANTA MONDAL VS STATE OF WEST BENGAL
HAJRAT ALI @ HAJA VS STATE OF WEST BENGAL
AJIT KUMAR VS STATE OF WEST BENGAL
NITISH BISWAS VS STATE OF WEST BENGAL
MD NURUL VS STATE OF WEST BENGAL
RAJAUL @REJAUL SEIKH VS UNION OF INDIA
AJEHAR SEKH @ AJAHAR SK VS STATE OF WEST BENGAL
ASIM RAY @ ROY AND OTHERS VS STATE OF WEST BENGAL
UTTAM BARMAN VS STATE OF WEST BENGAL
SAMAD SARDAR @ SADDAR VS STATE OF WEST BENGAL
RANJIT BISWAS AND ANR VS STATE OF WEST BENGAL
MAFIJUDDIN SEKH@MOFIJUL SK VS STATE OF WEST BENGAL
SUJOY MONDAL VS STATE OF WEST BENGAL
RAMJAN DHALI VS STATE OF WEST BENGAL
BALAI MORAL VS STATE OF WEST BENGAL
BABLU SK AND ANR VS STATE OF WEST BENGAL

Advocate
GARGI GOSWAMI
SK. AFAZUDDIN
SK AFAZUDDIN
SK. AFAZUDDIN
SK. AFAZUDDIN
AK. AFAZUDDIN
Md. Habibur Rahaman
Kunal Ganguly
SOURAV MUKHERJEE
AJAY GAGGAR
SUPRIYO CHATTOPADHYAY
VICTOR CHATTERJEE
PAMPA DEY (DHABAL)
DWIPRAJ BASU
SAYANI BHATTACHARYA
R ANTHONY JHA
DEVRANJAN DAS
TANMAY MUKHERJEE
PRAMOD KUMAR SRIVASTAVA
SOURAV GUHA
SYED NASIM AEJIZ
M A SAMAD
M A SAMAD
SABYASACHI SEN
KARUNAMOYEE SAMANTA
SAGAR SAHA
PARVEJ ANAM
SHAHARAYAR ALAM
SAGNIK MUKHERJEE
SANANDA BHATTACHARYYA
PARTHA SARATHI DAS
PRONAY BASAK
PRABIR MAJUMDER
SADANANDA BHATTACHARYYA
KAUSHIK CHOUDHURY
SIDDHARTHA SARKAR
PRABIR MAJUMDER
AVINABA PATRA
SOBHAN BISWAS
ANGSHUMAN CHAKRABORTY
ANGSHUMAN CHAKRABORTY
ANGSHUMAN CHAKRABORTY
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Case No.
CRM/4605/2021
CRM/4606/2021
CRM/4607/2021
CRM/4608/2021
CRM/4609/2021
CRM/4610/2021
CRM/4611/2021
CRM/4612/2021
CRM/4613/2021
CRM/4614/2021
CRM/4615/2021
WPA/11212/2021
WPA/11213/2021
WPA/11214/2021
WPA/11215/2021
WPA/11216/2021
WPA/11217/2021
WPA/11218/2021
WPA/11219/2021
WPA/11220/2021
WPA/11221/2021
WPA/11222/2021
WPA/11223/2021
WPA/11224/2021
WPA/11225/2021
WPA/11226/2021
WPA/11227/2021
WPA/11228/2021
WPA/11229/2021
WPA/11230/2021
WPA/11231/2021
WPA/11232/2021
WPA/11233/2021
WPA/11234/2021
WPA/11235/2021
WPA/11236/2021
WPA/11237/2021
WPA/11238/2021
WPA/11239/2021
WPA/11240/2021
WPA/11241/2021
WPA/11242/2021
WPA/11243/2021
WPA/11244/2021
WPA/11245/2021
WPA/11246/2021
WPA/11247/2021
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Cause Title
MANGLU MONDAL @MANGLU MANDAL AND ORS VS STATE OF WEST BENGAL
SUSHIL BISWAS VS STATE OF WEST BENGAL
SHARIFUL SHEIKH@SARIFUL SK VS STATE OF WEST BENGAL
BABLU RAY@BALU RAI VS STATE OF WEST BENGAL
MAJIDA BIBI VS STATE OF WEST BENGAL
DEBRAJ RAJBANSHI VS STATE OF WEST BENGAL
NEWTON ROY VS STATE OF WEST BENGAL
MANJARUL SK VS STATE OF WEST BENGAL
SOURAV MONDAL VS STATE OF WEST BENGAL
PINTU SHARMA @ PINTU KUMAR @ AMIT RANJAN VS STATE OF WEST BENGAL
PRATIMA MONDAL VS STATE OF WEST BENGAL
MASUD ALAM VS STATE OF WEST BENGAL AND ORS.
MOHAMMAD IQBAL VS MUNICIPAL COMMISSIONER, KMC AND OTHERS
CLUB BONVIVEUR AND ORS VS THE BARASAT MUNICIPALITY AND ORS
HEMANTA KARU ALIAS HEMANTA KUMAR KARU AND ANR VS STATE OF WEST BENGAL AND ORS.
PURNIMA SARKAR VS STATE OF WEST BENGAL AND ORS.
ANUP HALDER AND ORS. VS STATE OF WEST BENGAL AND ORS.
M/S. LOKENATH SUPPLIER AND ANR VS BHATPARA NAIHATI CO OPERATIVE BANK LTD AND ORS
KUNTAL SASMAL VS STATE OF WEST BENGAL AND ORS.

SRIKANTA SRIMANI AND OTHERS VS THE MUNICIPAL COMMISSIONER, HOWRAH MUNICIPAL CORPORATION AND ORS

SANTOSH KARMAKAR VS STATE OF WEST BENGAL AND ORS.

ASIT MANDAL AND ORS VS STATE OF WEST BENGAL AND ORS.

TOMAN LAL SINGH AND ORS VS STATE OF WEST BENGAL AND ORS.

MANZAR AND ORS VS STATE OF WEST BENGAL AND ORS.

SUNIL HAZRA VS STATE OF WEST BENGAL AND ORS.

ADITY MUKHERJEE AND ORS VS STATE OF WEST BENGAL AND ORS.

AVISHEK PANJA AND ORS VS STATE OF WEST BENGAL AND ORS.

FAIMEED HOSSAIN VS KOLKATA MUNICIPAL CORP AND ORS

MD QUISER RAZA AND ORS VS STATE OF WEST BENGAL AND ORS.

MD MAJIBUR RAHMAN AND ORS VS STATE OF WEST BENGAL AND ORS.

BISTU BASKE VS STATE OF WEST BENGAL AND ORS.

JAHANA KHATOON AND ORS VS THE KOLKATA MUNICIPAL CORPORATION AND ORS
MANUARA KHATUN AND ORS VS STATE OF WEST BENGAL AND ORS.

TANUSREE BARUA VS UNION OF INDIA AND ORS.

SAURAV CHATTOPADHYAY VS STATE OF WEST BENGAL AND ORS.

SHARMISTHA ROY AND ORS VS STATE OF WEST BENGAL AND ORS.

PAULA KAUSIKI BASAK AND ANR VS STATE OF WEST BENGAL AND ORS

SANJIT KUMAR ROYCHOWDHURY AND ANR VS KOLKATA MUNICIPAL CORPORATION AND OTHERS
SMT PURNIMA SARKAR VS THE WEST BENGAL STATE ELECTRICITY DIST. COMPANY LTD AND ORS
SUROJIT GOSWAMI VS STATE OF WEST BENGAL AND ORS.

RAIHAN MONDAL VS STATE OF WEST BENGAL AND ORS.

SATYABRATA MAJUMDER VS STATE OF WEST BENGAL AND ORS.

VARUN DINDODIYA@VARUN AGARWAL VS BANK OF BARODA AND ANR

RAJIB KUMAR SHAW VS THE HOWRAH MUNICIPAL COPORATION AND ORS
NAHARUL SK VS STATE OF WEST BENGAL AND ORS.

BAPPA PRAMANIK VS STATE OF WEST BENGAL AND ORS.

KABITA HALDER AND ORS VS STATE OF WEST BENGAL AND ORS.

Advocate
ARUP SARKAR
ANGSHUMAN CHAKRABORTY
MD GOLAM NURE IMROHI
MRITYUNJOY CHATTERJEE
Mrinal Kanti Mukherjee
MINOTI GOMES
SANANDA BHATTACHARYYA
PRIYANKAR GANGULY
SANJIB KUMAR DAN
SOUVIK DERE
SANANADA BHATTACHARYA
SHAHARAYAR ALAM
MD SHAKIR
SUVRANIL SAHA
UDAYNARAYAN BETAL
Sandip Kundu
SOMESH KUMAR GHOSH
DIBYENDU CHATTERJEE
SANDIP GHOSH
MD SHAKIR
DIBYENDU CHATTERJEE
TARUN KUMAR DAS
MD NARUROZ RAHBAR
MD NAUROZ RAHBER
SAKTIPADA JANA
RUCHIRA CHATTERJEE
RUCHIRA CHATTERJEE
AMRITA PANDEY
MD NAUROZ RAHBER
MD NARROZ RAHBER
PARIKSHIT GOSWAMI
AMIT GUPTA
JAYANTA BHATTACHARYYA
MOUSOMEE SHOME
SOMESH KUMAR GHOSH
SAIKAT SUTRADHAR
PRABHAT KUMAR SRIVASTAWA
RAJDEEP BHATTACHARYA
PRANTICK GHOSH
JAYANTA MITRA
PRONAY BASAK
PRANTICK GHOSH
KOUSHIK KUNDU
SOUVIK DAS
DIPJYOTI CHAKRABORTY
SANCHITA CHAUDHURI
SANDIP KUMAR MONDAL
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Case No.
WPA/11248/2021
WPA/11249/2021
WPA/11250/2021
WPA/11251/2021
WPA/11252/2021
WPA/11253/2021
WPA/11254/2021
WPA/11255/2021
WPA/11256/2021
WPA/11257/2021
WPA/11258/2021
WPA/11259/2021
WPA/11260/2021
WPA/11261/2021
WPA/11262/2021
WPA/11263/2021
WPA/11264/2021
WPA/11265/2021
WPA/11266/2021
WPA/11267/2021
WPA/11268/2021
WPA/11269/2021
WPA/11270/2021
WPA/11271/2021
WPA/11272/2021
WPA/11273/2021

Printed On 08-07-2021

Date of Registration

08-07-2021
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08-07-2021

Cause Title
KUNAL GHOSH VS STATE OF WEST BENGAL AND ORS.
SUSOBHAN ADAK AND ANR VS STATE OF WEST BENGAL AND ORS.
KUSHAL POLYSACKS PVT LTD AND ANR VS UNION OF INDIA AND ORS.
SUBRATA KUMAR GHOSH AND ORS VS STATE OF WEST BENGAL AND ORS.
SURANJAN MAJUMDER VS STATE OF WEST BENGAL AND ORS.
NIRANJAN MAJUMDER VS STATE OF WEST BENGAL AND ORS.
MD MUSA ALI VS STATE OF WEST BENGAL AND ORS.
BIKASH SANTRA AND ORS VS STATE OF WEST BENGAL AND ORS.

SANGHAMITRA SAMANTA AND ORS VS STATE OF WEST BENGAL AND ORS.

MOUTUSI SIL AND OTHERS VS STATE OF WEST BENGAL AND ORS.
CHANDAN SENGUPTA VS STATE OF WEST BENGAL AND ANR

SK SAKIR UDDIN AND ORS VS STATE OF WEST BENGAL AND ORS.
SADHAN MALIK AND ORS VS STATE OF WEST BENGAL AND ORS.

ABDAR ALI GAIN ALIAS ABDAR GAIN VS STATE OF WEST BENGAL AND ORS.

PRABAHAN NATH AND ORS VS STATE OF WEST BENGAL AND ORS.
SUMAN KUNDU AND ORS VS STATE OF WEST BENGAL AND ORS

PRADIP SAU AND ORS VS STATE OF WEST BENGAL AND ORS.

ARNOB MUKHOPADHYAY AND ORS VS STATE OF WEST BENGAL AND ORS.
SANTANU HALDER AND ORS VS STATE OF WEST BENGAL AND ORS.
BUDHISWAR BALLAV VS STATE OF WEST BENGAL AND ORS.

CHHANDA RANI PATI AND ORS. VS THE WEST BENGAL CENTRAL SCHOOL SERVICE COMMISSION AND ANR.

ATANU ACHARYA AND ORS VS STATE OF WEST BENGAL AND ORS.
BUDHISWAR BALLAV VS STATE OF WEST BENGAL AND ORS.
MINAKSHI OJHA AND ORS VS STATE OF WEST BENGAL AND ORS.

JANKALYAN VINIMAY PVT LTD VS DEPUTY COMMISSIONER OF INCOME TAX AND ORS
DEBAPRASAD MAHATO @ DEBAPROSAD MAHATO VS STATE OF WEST BENGAL AND ORS.

Advocate
SKIMTIAJ UDDIN
SANDIP KUMAR MONDAL
NILAY SENGUPTA
MITUL CHAKRABORTY
KALPITA PAUL
Sobhan Majumder
AMAL KUMAR BANERJEE
GOPA BISWAS
GOPA BISWAS
SUVRA DUTTA
SATRAJIT SINHA
GOPA BISWAS
GOPA BISWAS
ASHOKE KR NATH
GOPA BISWAS
GOPA BISWAS
GOPA BISWAS
GOPA BISWAS
GOPA BISWAS
SOMNATH MAJUMDER
TIRTHANKAR DEY
GOPA BISWAS
SOMNATH MAJUMDER
GOPA BISWAS
BAJRANG MANOT
DIPAYAN KUNDU



